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covernment of Jffimu and Kashmlr

General Admlnlstrltlon DoPartment
(Servlces) Clvll Secretarlat

Srlnagar

Notlficatlon
Srinagar, the 8th of June, 2026

S.O 162'- In exercise of the powers conferred by provlso to Arflcle 309-of

the Constitution of India, the Lieutenanl Governor hereby direct hat the entries

appearing under Schedule 
i 

A,, of the Jammu and Kashmir Secretariat (Gazetted) Service

Recrultment Rules, 1976 shall be substituted by the following; namely:-

Class-I Name of the post

(a ) Under Secretarles to Govemmenvunder S€oetary, Public

Service Commisslon/Under secretary, Chief Mlnlstert
S€cretariavunder Secetary in the office of commissioner, Clvll

Aviation

c
d

e

t2

By order of the Ueutenant Governor.

l.1 *
(14' Raju) IAS

commlssioner/S€cr€tary to th€ Governm€nt

Dated:08'06'2026
No. GAD-SERV0USI 1012025 (7 67 5606)
Copy to:
1. All Financial CrmmlssioneB (Additional Chief Secretaries)'
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posts
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01(b) Assistant Director, Directorate of Estates
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2,
3.
4,

5.
6.

7.
8.
9.

Additional Chief Secretary to the Hon,ble Chief Minister.
All Prlnclpal Secretaries to the Government.
Prlndpal Secretary to the Honble Lleutenant Governor.
Chlef Electoral Officer, J&K.
AddiUonal Segrgtary (Jammu, Kashmir and Ladakh), Ministry of Home Affairs,
Government of Indla.
All Commissloner Secretarles to the Government.
Chairperson, J&K Special Tribunal.
Director General, l&K Institute of Management, publlc Admlnistration and Rural
Development.
Divisional Commissioner, Jammu/Kashmlr,
Resident Commisslonerf J&K Government, New Delhl.
All Heads of the Deparbnen(Minaging Directors.
All Deputy Commissioners.
Director Estates, Jammu/Kashmlr.
Director Archives, Archaeology and Museums, J&K,
Director, Information, J&K,
Private Secretary to Advisor to Hon,ble Chief Minlster.
Private Secretary to the Chief Secretary, J&K.
Private Secretary to Commissioner/Secretary to the Government, General
Admi nistration Departrnent.
Notjfi caton fi lelwebsite, GAD.
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